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regulations of the Coal Mines Regula-
tions, 1957 ; 44(3)(a) 100, IO~ and 190. 

(d) and (e). Taereportofthe DGMS 
has been laid on the Table of the House 
on 20-3- l gBO. The Eastern Coal fields 
Limited have initiated disciplinary action 
against officers found responsiblt". 

Saper Thermal Power PJarat 
at BrajraJ Nagar ia Ori ••• 

1582. DR. KRUPASINDHU BHOI : 
Will the Ministf"r of ENERGY AND 
IRRIGATION A~D COAL be pleased 
to state : 

(a) whether the Governmen t of India 
arc proposing to efitablish a Super Thermal 
Paw~r Plant basing on the 2 B Valley 
Coal rf"serw's in BrC\iraj nagar in Orissa; 
and 

(b) if SC), w')at infrao;tl"uctural steps are 
l>1~illg und('rtakcn to start th~ work in ncar 
future ? 

-tHE MCl';ISTER OF E~ERGY AND 
IRRIG.\TI0~ AND COAL (SHRI A. 
B. A. GHA:"iI KHAN CHAUDHURI): 
(a) an~l (b) . TJ.lerc is no proposal by the 
G~v"rnTnent of r ndia to ~stablish a supt"r 
th(~rmal powe-r station at Brajraj nagar in 
O:issa utilising the coal fronl Ib Valley. 
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Dam OR Sahabl river in Haryaaa 

1584. SHRI RAM SINGH YADAV: 
Will the Minister of ENERGY AND 
IRRIGATION AND COAL b(" pleas~d to 
state: 

(a) is it corrr£t that dam on 'Sahabi 
Ri vert wi thin revenue boundary of v.lllag~ 
JadthaJ of State of Haryana is under 
construction; 

(b) is it correct that the water of the 
above dam would submerge Abadi areas 
and the whole agricultural lands of 
villages Lalpur, Akoli, Ujoli,Ohamawas 
and Rabadka of the State of Rajasthan; 
and 

(c) wheth~r Government propose to 
construct an open barrage on the dam to 
avoid the submergence of the abov(" 
said village and losl to the properties. 
of residents of those villages? 

THE MINISTER OF ENERGY AND· 
IRRIGATION AND COAL (SHRI 
A.B.A. GHANI KHAN CHAUDHURI): 

(a) The Government of Halyana have 
forward<>d to the Central Water COD1-
mission for exa:mination, the project re-
port for construction of Masani barrage 
on the Sahabi river near village Masani 
in district MohindergaJh of Haryana 
State. The projc:"ct is yet to be accepted 
by thf" Planning Comnlission for imple-
mf"ntation. However, in the annual 
plan for 1980-81 of Haryana, it has 
been indicated that an expend; ture 
of Rs. 108.97 lakbs has bet"n incurred on 
the scheme during 1978-79 and the anti-
cipated expenditure during J97g-l?o· is 
Rc;. 500 lakhs. With this outlay, work on 
the flood embankrnents forming part of 
the barragt" has been tak~n up. 

(b) According to tnt"' project report. 
the following villages of Rajasthan State." 
may be afff'ct(~d by submt't gC'nce:-

I. Rabadka 

!2. Karriawas 

3· Lalpur 

4· Dbani 

5· Bhattu Dhani 

6. J&okllawaa 

7· Akoli 




